
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 
DAILY CAUSE LIST DATED 03.10.2018 (Wednesday)  

Court —II  
10:30 AM  

In the court of Hon'ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon'ble Mr. Balvinder Singh, 
Member (Technical), 

For Admission (After Notice 
S. No Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp. App. 
(AT) No. 65 of 
2018 

Vestal Educational Services 
Pvt. Ltd 
Vs. 
Shri Lanka Venkata Naga 
Murlidhar& Ors. 

Tarun Johri SamakshGoyal 
Gagan Chawla 
(R3) 

2.  Comp. App. 
(AT) No. 148 of 
2018 

Assam Chemical & 
Pharmaceutical Pvt. Ltd. 
&Anr. 
Vs. 
Shni Deba Kumar Hazarika & 
Ors. 

Raj an Raj Akhilesh Kr. 
Shrivastava 

3.  Comp. App. (AT) 
No. 171 of 2018 

Basant Kumar Berlia&Anr. 
Vs. 
Registrar of Companies, 
West Bengal &Am. 

Neha Sharma Vikram Sharma 

4.  Comp. App. (AT) 
No. 216 of 2018 

Kanodia Knits Pvt. Ltd. 
Vs. 
Registrar of Companies 

Abhishek Anand Shankh Sen 
Gupta 

5.  

/ 
/ 

Comp. App. (AT) 
No. 264 of 2018 

Adroit Trade Pvt. Ltd. (Struck 
Off) 
Vs. 
ROC, Chennai 

Nesar Ahmed 
Rohit Chaudhary 

/ 	
6. Comp. App. (AT) 

No. 235 of 2018 
Tirumala Infrabuild Pvt. Ltd. & 
Ors. 
Vs. 
IDIO Construction & Industries 
(India) Ltd. & Ors. 

Nilanjan Chatterjee Shankar Dayal 
Singh-R16 

7.  Comp. App. (AT) 
No. 252 of 2018 

Chandrashekhar Bellad 
Vs. 
Orion Offset Pvt. Ltd. & Ors. 

Karnal Ahuja 

8.  Comp. App. (AT) 
No. 258 of 2018 

Chandra Spinning & 
Weaving Mills Pvt. Ltd. & 
Ors. 
Vs. 
M. Leela& Ors. 
with 

NamanJhabakh 

9.  Comp. App. (AT) 
No. 259 of 2018 

Chandraprabha & Ors. 
Vs. 
M. Leela& Ors. 

NamanJhabakh 



10.  Comp. App. 
(AT) No. 277of 
2018 

M.S Nagaratima & Ors 
Vs 
Leela Madhusudan & Ors 
With  

Naresh Kaushik Sriram P.-R1 to 
R4 

11.  Comp. App. 
(AT) No. 309of 
2018 

T.R Mills Pvt Ltd & Ors 
Vs. 
M.Leela&Ors 
With 

Ashwin Kumar D.S Sriram P.-RI to 
R4 

12.  Comp. App. 
(AT) No. 3lOof 
2018 

M.Nagaraj 
Vs. 
M.Leela&Or•s 

Ashwin Kumar D.S Sriram P.-R11 to 
R4 

13.  Comp. App. 
(AT) (Ins) No. 
268 of 2018 

J. B. Tiwari 
Vs. 
Biostadt India Ltd. &Anr. 

Anado Mukherjee Samir Tandon 

Copy to: - 

1. Notice Board 
2. Reception 
3. Record File 
4. Website: wwwncLat.nic.in  

By Order 

Joint egistrar 

   


